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Joyed after ho had attained the a,e of 60 
yean for a period Dot ftc.edins five years 
on the whole, but not beyond his cOmple
tin, the age of 65 years. if the Executive 
Council/Governins body of a College is 
satisfitd that 8uch re-emp)oyment is in the 
interest of the Institution. 

(d) and (e). As the retirement ale of 
employees of the University and jts 

ColJc,es is 60 years, the question of gran
ting them any extension in service after 
the age of 58 years does not arise. 

[English] 

RealoaaJ meeting 01 Health MiDisters to 
rel'iew working of National Healtb 

Programme 

4581. SHRI B.V. DESAI: 
SHRIMATI MADHURI SINGH 

Will the Minister of HEALTH AND 
PAMIL Y WELFARE be ph:ased to state : 

(a) whether it is a fact that a regional 
meeting of Health Ministers was held 
under the Chairmanship of Union Minister 
for Health on 17th and 18th July, 1985 to 
review the working of the National Health 
Programme; 

(b) if so, whether such meetings by 
the Union Minister have been held with 
other state H("alth Ministers also; 

(0) if so, what were the subjects dis
cussed and decision arrived at : 

(d) whether tbe family planning per
formance of those states which were re
presented at tbe meeting bad been fully 
scrutinised ; 

(e) whether the number of sterilisation 
in those states durina 1984·85 was much 
Imaller than in the previous year ; and 

(f) what are the other step~ being 
taken by the Government to achieve the 
objective of family planning in the 
country? 

THB MINISTER OF STATE IN THE 
DBPAllTMBNT OF HEALTH (SHRI 
¥OO~DaA M'AKWANA) : (a) Yest Sir, 

A Regional meeting of H~ahh Minister. 
of Uttar Pradesh, MadhY:l Pradesh, RJijas. 
than, Bihar It Orissa on Iy was beld at 
New Delhi. 

(b) There is no proposal to bold fur
ther Regional Health Minister'. meetil1J8 
for the present as the 11th Joint Confe
rence of Central Council of Health and 
Central Family Welfare Council is schedu
Jed to be heJd feom 2nd to 5th September, 
J 98S and the Health Minister. of all the 
States and Union Territories are due to 
participate in this meeting. 

(c) to (e). These meetinas are pri
marily intended for undertaking an indepth 
review of the prOares& in implementation 
of National Health & Family Welfare 
Programmes and to find ways and means 
of removing tbe difficulties in the imple. 
mentation of these programmes. 

(f) In addition to the on-going pro
grammes aimed at pcrsudding the citizens 
to voluntarily accept small family norm, 
the new strategies are to intensify utilisa
tion of various media channels, inter-per
sonnel communication to increase the 
demaltd for family welfare services; expand 
infrastructural facilities ; streamline the 
supply system; improve programme mana
gement; upgrade skills of the staff and 
secure maximum possible community 
participation. 

National Eaerl)' Policy 

4582. SHill S .. KRISHNA KUMAR: 
Will the Minister of IRRlGATION AND 
POWER be pleased to state : 

(a) the prolress of the implementa
tion of the Natiorlal Energy Policy by the 
Centre and the States/Union Territories; 
and 

(b) the salient features of the guide. 
lines issued by his Ministry to the States 
in this rcaard ? 

THE MINISTBR OF STATE IN THE 
DEPARTMENT OP POWEll (SHRI 
AIlUN NEHRU): (a) and (b). The 
EnC1'lY Policy of the Government of I.Qdia 
aims at enlurin, adequate energy supplies 
at miaimwm ~O$t, a(bievil~, .sclr.,ufficicn~1 
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la nerl)' lupplies and protectinl the 
enYironment from the adverse impact of 
uDI'elUlated utilisation of enerlY resources. 

BfI'orta ba vo been intensified for the 
fievelopment and exploitation o,r renew
able sources of enorlY to meet the eoorlY 
I'equirements of rural commuDities. 

o uidelines issued by the Central 
GoVCl'DmeBt from time to time include 
accelerated exploitation of domestic con
ventional and renewable eneray resources, 
intensification of exploration for nil and 
gas, management of energy demand, energy 
t:()oservation aDd manalemcnt, etc. 

Alloeatioa/Expeaditare ror control or 
BIiIMIaea ... Welt Beap) 

4583. DR.. PHULRENU GUHA; 
Will tho Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(.) whether any allocation was made 
to Weat Bengal under the National pro
iramme for control of Blindness during 
1984-8' ; and 

(b) if so, how much money was 
sanctioned and how. much was spent by 
West DenIal Government? 

THB MINISTER OF STATE IN THE 
DEPARtMENT OF HEALTH (SHRf 
YOGENDRA MAKWANA) ~ (a) and (b). 
During the year 1984-85 Oovernment of 
West Bengal was given Central assistance 
or lb. 32.19 Jakh und~r the National 
Pioaramme fOf Control of Blindness and 
the expenditure reported by the State 
Government &&ainst the Central assistance 
it Ita. 32.19 lath. 

PJu t. couerve raiD watel' 

4S84. SHRl D.N. REDDY: Will the 
Minister of lkRIOA TION AND POWER 
be plealed to state : .. 

(8) whether Government are aware 
of the depletion of water sources from 
IIUlDY parts qf the country; and 

(b) whether Government have tbou.ht 
ou t • plan to conserve rain water OIl a 
aat.ioaa1 Ie •• ? 

THE MINISTER OF I&JUGATION 
AND POWER (SHRI B. SHANK"U. 
NAND) : (a) Depletion of water tGurcos 
has taken place ill lOme partl of die 
COUDtry. 

(b) With a view to conserve the rain 
water surface storage and around water 
schemes are beiDI planned and imple
mented. In this context a national pers
pective for water reaources devc)opmcat 
has been drawn up. Under which surveys 
and investigations of the Peninsular River 
Development Component of the Plan have 
been taken up. 

4585. DR. KRUPASINDHU BHOI :. 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether there is any provision in 
agreement with MIs. A.H. Wheeler " 
Company for the further subletting/sub
allotment of book-stalls ; and 

(b) if not. the precautions taken by 
Government to check further sublettinlof 
book-staUs ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): (a) There is no 
such provision. 

(b) If nny irregularity of sub.letting is 
established, the contract can be termi· 
nated. 

Cost structure of ports after hatroduetloD of 
Dock Labour Board SeIIe_ 

4586. SHRI ANOOPCHAND SHAH: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether the CO$t structure of 
ports went up in all major ports after tho 
introduction of Dock Labour Board 
Scheme in these ports; and 

(b) if so, the reasons therefor 1 

THE MINISTeR OP STAT. 01' THB 
MINISTRY Of slUrPING ~ND TaAli8-




